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(iii) Statement explaining the 
reasons why a copy of each 
of the documents at (i) and 
(ii) above could not be laid 
on the Table within the 
period prescribed in the 
said sub-section. [Placed ifi 
LibraTII, See No. LT-2497/ 
60]. 

(iv) Report (1960) of the Tarift 
Commission on the conti-
nuance of protection to the 
Plywood and TeachestB 
industry. 

(v) Government Resolution No. 
28(1)-T.R./60 dated the 30th 
November 1960. [Placed ifi 
LibraTII, See. No. LT-2498/ 
60]. 

U.141 lin. 

MESSAGES FROM RA.JYA SABHA 

Secretary: Sir, I have to report the 
tollowing messages received from the 
Secretary of Rajya Sabha:-

.. -
I . 

(1) "In accordance with the pro-
visions of rule 125 of the 
Rules of Procedure and Con-
duct of Business in the Rajya 
Sabha, I am directed to 
inform the Lok Sabha that 
the Rajya Sabha at its sitting 
held on the 1st December 1960, 
agreed without any amend-
ment to the Employees' Pro-
vident Funds (Amendment) 
Bill, 1960, which was passed 
by the Lok Sabha at its lit-
ting held on the 14th Novem-
ber 1960". 

(ii) "In accordance with the pro-
visions of rule 97 of the Rules 
of Procedure and Conduct of 
Business in the Rajya Sabha, 
1 am directed to enclose a 
copy of the Repealing and 
Amending Bill, 1960, which 
Jaas been passed by the Raj,.a 
&abha at its sitting held on 
the 1st December 1960". 

l%:Ullm. 

REPEALING AND AMENDING BILL 

As PASSED BY RA.rYA SAIIEA 

Secretary: Sir, I lay on the Table of 
the House the Repealing and Amend-
ing Bill, 1960, as passed by Rajya 
Sabha. 

IUS 1m. 

PRESIDENT'S ASSENT TO BILLS 

Seeretary: Sir, I lay on the Table 
following two Bills passed by the 
Houses of Parliament during the cur-
rent Session and assented to by the 
President since a report was last 
made to the House on the 14th Novem-
ber 1960:-

1. The Indian Aircraft (Amend-
ment) Bill, 1960. 

2. The Indian Museum (Amend-
ment) Bill, 1960. 

U:151 1m. 

MOTOR TRANSPORT WORKERS 
BILL 

RI:i'oRT 01' JOINT CoMMl'l"l'D 

Sbrl MuJchand Dube (Farrukhabad): 
I beg to present the Report of the 
joint Committee on the Bill to pro-
vide for the welfare of motor trans-
port workers and to regulate the 
conditions of their work. 

0.151 1m. 

PREFERENCE SHARES (UGULA-
TION OF DIVIDENDS) roLL 

RBPoRT 01' SE.BCT CoJ.I:IIIITTD 
SJarl MlIlc:lwul Dulle (Farrukhabad): 

I beg to present the Report of the 
Select Committee on the Bill to rep-
late dividends on preference IIhBlW 
of certain companies. 




